Oral Answers
RAJYA SABHA

Wednesday, the 2nd August, 1978/the

11th Sravana, 1900 (Saka)

The House met aft Eleven of the
clock. Mr., Chairmap in the Chair,

ORAL ANSWERS TO QUESTIONS

Major, Medium and Minor Irrigation
Projects
]
*361. SHRI B. SATYANARAYANA
REDDY: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether the Central Government
have formulateq any new scheme for
major, medium and inor irrigation
‘orojects in the country;

(b) if so, what is the number
such projects in each State; and

of

(¢) by when these projects are li-
kely to be completed and what is the
irrigation potential of these projects

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
‘TAP SINGH): (a) to (c) A statement
ds laid on the Table of the House.

Statement

(a) to (¢) No, Sir. Irrigation is a
“State project and irrigation projects are
formulated and implementeqd by the
States themselves. The Central Gov-
ernment have, however, fixed a coun-
trywide target for development of an
additional irrigation potential of 17
“millioy hectares during the Medium-
Term Plan 1978—83, 8 million hectareg
from major ang medium projects and
.9 million hectares from minor irriga-
tion projects. Bulk of the potential
under major and medium irrigation

will come from the on-going schemes"

“The detailed- annual programme fo1
creation of additiona) irrigation poten.
tial including the outlays required is
being finalised in consultation with the
871 LS—1. ’
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to Questions 2
State Governments at the time of
Annual Plan discussiong of each State.
New Schemes gre being takepn up for
implementation by the States depend-
ing on the availability of resources,
the relative priorities, ete, For the
current year 1978-79, the target is 2.8
million hectares—I1.35 million hectares
from major and medium projects and
1.45 million ha, from minor projects.

SHRI B. SATYANARAYANA
REDDY: 1 would like to know from
the hon. Minister whether such areas
have peen included in the backward

‘areas of the country.

SHRI BHANU PRATAP SINGH:
I could not follow the question,

SHRI B. SATYANARAYANA
REDDY: I would like to know whe-
ther such schemes have been formu-
lated in regard to the backward areas
of the country also,

SHRI BHANU PRATAP SINGH:
The schemes for irrigation are for-
mulated by the State Governments.
It is our directive to them that they

shoulg also include the backward
areas.

SHRI B. SATYANARAYANA
REDDY: What I wanted to know

was how many hectares of land have
been brought under irrigation in the
backward areas of the country.

SHRI BHANU PRATApP SINGH:
That wil} require a definition of
‘backward areas’. This is not readily
available, a5 to what is the figure jn
regard to the backwarq areas.

SHRI JAGJIT SINGH ANAND:

It is a wrong answer. There are
backwarg greas in each State. No
definition is needed.

MR. CHAIRMAN You are not
allowed,

"

i

SHRI JAGJIT SINGH ANAND:
Let him apply hig mind,

SHRI B. SATYANARAYANA
REDDY: In the nine districts of the
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Telengana area and in the four dis-
tricts of the Rayalaseemg area of
Andhra Pradesh how many hectares
have been brought under jrrigation?

SHRI BHANU PRATAP SINGH:
Sir, this ig a general question; it does
not relate to any particular State. I
can give only the figures about the
schemeg in Andhra Pradesh as a
whole. Therg are si® major and
twenty-two medium schemes which
have beep sanctioned for Andhrg Pra-
desh, and the potential that will be
created. ..

SHRI B. SATYANARAYANA
REDDY: I wanted to know about
the backward areas of Andhra Pra-
desh—Karimnagar, Mehboobunagar,
Nalgonda, Medak, Warangal, Kham-
mam, Adikabad, Nizamabaq and
Hyderabad Districts in Telengana
and Kurnool, Anantapur, Cuddapah
and Chittoor Districts in Rayala-
seema—whether i regard to these
districts any schemes have been taken
into consideration while formulating
the scheme for irrigation,

MR. CHAIRMAN: You put a
specific question ang he can give the
information after collecting it.

SHRI LAKSHMANA MAHA-
PATRO: From the statement laid
on the Table it is seen that this year,
out of 17 million hectares that will
be covered by the medium-term Plan,
for the current year 1978-79, the tar-
get is 2.8 million hectares—1.35
million hectares from major and
medium projects and 1.45 million
hectares from minor-projects, But
the problem is whenever the States
come forward with their projects,
they are not being eas?y cleared.
And what is being gone ¥, clear them
early? |

Then, Sir, there are defi:,edy back-
ward areas in many States, " reas
which are not under irrigation, and
some of them are also drought-prone.
Are these taken into consideration
when finalising the programme for
the year?
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to Questions 4

SHRI BHANU PRATAP SINGH:
Sir, a very large number of schemes:
are being submitted by the State Gov-
ernments and we try to clear them.
But somelimes the schemeg are imper-
fect and they have to be sent back to:
the State Governments for informa-
tion. And the schemes have to be
examined in the various departments:
like the Agronomy Department, the
Planning Commission, the Centrak
Water Commission and so.on, So, all
that takeg time.

MR. CHAIRMAN:
it into consideration on ga
basis? i

SHRI BHANU PRATAP SINGH:
Priority is given, but as I have said
earlier, it is up to the State Govern-
ments.

Will you take-
priority

SHRI LAKSHMZXENA MAHA-
PATRO:. My questiop ~was about
the drought-prone areas. Dg they

give gpecial priority to the drought-
prone areas?

SHRI BHANU PRATAP SINGH:
We have another programme under
rural developmeint for the develop-
ment of the drought-prone gareas.

SHRI SYED NIZAM-UD-DIN=
The Hon. Minister has mentioned -
about the major and minor irrigation -
schemes, but tilere is no” mention of
any underground water exploitatica
scheme, 'There are certain areas
where there is ng availability of the
above-ground water. They are the
drought-prone areas, Therefore, has
the Government got any scheme for
exploitation of the underground water-
in those areas where above-ground
water iy mot avdilable, specially the
drought-prone areas?

SHRI BHANU PRATAP SINGH:
Most of the minor irrigation schemes
are to take out the underground
water, There are two kinds of minor
schemes: One is to take oqut water
from the underground; the other is for
Htilise the surface water. Most of tHe
schemeg under the minor irrigation
are for the ufflisation of the undeu~
groung water. T
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SHRI SYED NIZAM-UD-DIN:
How wmuch amount js to be utilised
for that? There is no mention here..
Therefore, I wanted to know it.

SHRI BHANU PRATAP SINGH:
In the currenf year, that is, 1973-79,
a provision of Rs. 225 crores has been
made for the development of the
minor irrigation works, and institu-
tional finance wil) also be provided to
the tune of Rs, 400 crores. So, in all,
Rs. 625 crores will go towards its
development,

SHRI SANTOSH KUMAR SAHU:
Sir the answer has been given that
irrigation is a State subject. But
there are certain rivers wwhich Dbe-
come the boundary ling of different
States, gnd it involves inter-State
irrigation schemes. Will the Ceatral
Government consider the proposal to
take up Central inter-State projects
like the Ganges, Kaveri and Subar-
narekha which are highly flooded
every year?

SHRI BHANU PRATAP SINGH:
Sir, flood and irrigation are different
subjects. As fap as the inter-State
rivers are concetned, we try to bring
the gStates together ang try to evolve
some agreement bhetweepn them. As
far as floodg are concerned, we have
one Ganga Basin Scheme which is
Centrally administered,

WA TR ATWAFT =
AT werey, weAs § AT aur &
g fF 1978 ¥ 1983 ax wms fufeme
gaeT W FST AL AT fafemT gaew
TR HIEHR AT ATEAC SO0 THe
F e AT | § HET AgeT § S
sl g oo it F faw aeoa
FTEIT &7 AT F FE HOF TOFH ST
o B, W Uiy M &, 7 s A ®
qa Fw "qrur gt agi ?

R WA ga {6y TSwT ¥ g
5T T M 8 Hifeww @R §
form aT 3w @nw &= g W g
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|

i

to Questions 6

SHRI BHAIRAB CHANDRA MA~
HANTI: Is there any policy or prime
ciple lai® down by the Central Gove
ernment for financing the major, mee
dium and minor irrigation schemes?
I mean to ask: What percentage is
borne by the State Governments gnd

what percentage Ts to be borne by
the Central Government? Has any

policy op principle been formulated®

SHRI BHANU PRATAP SINGHz
Sir, I am not awaré of sny such
policy. Mostly it is the State Gowv«
ernmentg which are expected to proe
vide the finance; the Central Govern
ment o'nly supplements their resoure
ces, i

SHRI ARVIND GANESH KULS
KARNI: Sir, may I know from the
Ministey whether he is aware that the
dispute between the various States on
sharing of water ijs wasting much of
our national efforf by not utilising
the water for producing more food?
There ig particularly the dispute bet=
ween Maharashtra, Karnataka,
Madhya Pradesh and Gujarat oa the
one side on the sharing of the Goda<
vari and the Krishng waters. Thend
there ig dispule between Karnataka
and Tamil Nadu on the sharing of
the waters of the Cauvery. I want
to know whether the Government has
taken gny steps to settle at least the
Godavari dispute so that the drought+
prone greas in the Vidarbha region of
Mgaharashtrg will get adequate wate#
supply and, if so, at what stage tha®
dispute is. And how many major irri+
gation schemeg from Maharashtra are
pending clearance? |

SHRI BHANU PRATAP SINGH=Z
I will reply tg the last part of the
guestion first. There are 18 majo®
schemes fropm Maharashtra whmh are

wader consideration, i

SHRI ARVIND GANESH KUL-
KARNI: At what stage?

SHRI BHANU PRATAP SINGH:
I said, under consideration. i

MR, CHAIRMAN: Under dlfferelﬂ
stages. Yes, Mr. Krishnan,
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SHRI
KARNI;

ARVIND GANESH KUL-
What about disputes? 1

SHRI BHANU PRATAP SINGH:
sAbout disputes, as I have said earlier,
#he Union Government is still persist-
ing in its efforts to bring about agree-
iment betweea the State Governments,

SHRI U, R. KRISHNAN: Sir, in
:some States irrigation ig 'mainly de-
pendent upon underground water and
£n those States the sub-soil water
Fevel has gone so deep that it is highly
dmpossible to reach the water level.
4 would like to_kngw whether there
§s any proposal with the Government
to nationalise the rivers and to
attempt to raise the sub-soil water
Zevel in the scarcity areas.

SHRI BHANU PRATAP SINGH:
Wes, Sir, we are emphasising the con-
Bunctive use of water; that is, surface
water is brought, at least we try to
Yring surface water, so as to recharge
sur underground water sources.

SHRI U. R. KRISHNAN: What
about nationalisation of the rivers?

SHRI HAREKRUSHNA MALLICK:
The recent construction of canals in
8he Ganganagar district of Rajasthan
has been an eye-opener that the arid
regions can be coaverted into green
belts. May I know when we are
going to take the Ganga-Jamung com-
plex to the South? When Dr. K, L.
Rap was the Minister, this matter
was under consideration-—the Ganga-
Cauvery link ang the atfempt to form
@n all-Indiy river grid. I woulg like
to know how thig suggestion is going
on and whether any definite pro-
gramme is there and, if so, when it
will be taken up. i

SHRI BHANU PRATAP SINGH:
‘This questio, of transferring water
From gne river basin to another is
winder examination, It is a big scierTa
Iy will take some time before we can
form some idea.

;2 MR, CHAIRMAN: Mr, Yadav. A
siraight question, at kast today.

{ RAJYA SABHA]

to Questions 8

SHRI HAREEKRUSHNA MALLICK:
In view of the fact that nearly oné&
third of the couniry jg remaining
without irrigation...

MR. CHAIRMAN:
being considered,

This matter is

SHRI HAREKRUSHNA MALLICK:
We cannot go and beg for food in
other countries. The whole question
is, nearly one-thitd of the country is
waiting for irrigation. How lonhg are
we to wait? Already 30 years are
over,

MR, CHAIRMAN:
your geat. Mr. Yadav,

Please resume

Y T uEE : He faEr
UF F - 7AW AW g1 F AR ¥
Hg ST =TEaT g 6 3R Y e 9%
fagie Tsu w1 FW de07 Afean A5
AT AT FromT & g S oEe
dxw o & w32 & G 9%, =g Oramr
| & AT Fre T F wely framn
T 3T JLHTT T4 a1 7 B0 F3r
s <fF ®fw waw 9@ 9 F w1
agi gfeiom &1 Age aga 98 Siar §
o S TR AET R T Wr
FIHTT FT HO HIT AGHT GOQEF &
fow 28w SUT  faur & #uT IaFT
sieg § S fAwyT w0 AT wiyw
¥ wfes AT A AT RO FAT ?

st w7 wam fag : =ima PR
qrSeTe W gAR A E, 24 TG
[T 15 FeuT 3, HIT IF F1 oe&T &
SiedT fHeT FET FY RIS FT ST Y
g\ @@ FW gl | g fAR A
Ffeais ug & T 1 sforew qefama
Gar oY fFur war & 9aFT feargsod
FH W & |
MR. CHAIRMAN: Next question.

SHRI AMARPROSAD CHAKRA-

BORTY: One point.
MR. CHAIRMAN: No.

el
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SHRI AMARPROSAD CHAKRA-
BORTY: With regard to the Lower
Damodar scheme, the West Bengal
Government has said that most of the
distriets will be flooded-if this scheme
is given effect to. I want to know
whether the Minister has received
any representation to that effect from
the West Bengal Government—to
change the scheme—ang whether the
Government is taking a@ny action. This
is a very vital issue...

SHRI BHANU PRATAP SINGH: I
have nofed the suggestion and I will
consider it.

High-Power Committee Appointed to
Inquire into the Panchayatiraj Institu.
v e tions
*362. SHRI YOGENDRA
SHARMA:
SHRI INDRADEEP SINHA:
SHRI BHUPESH GUPTA:

Will the Minister of AGRICUL-

TURE AND IRRIGATION be pleased

to state:

(a) what is the number of meelings
so far held by the high-powered com-
mittee appointed by the Central Gov-
ernment to inquire into the working
of the Panchayati Raj Institutions;

(b) whether the committee has
submitted its reports; and

(c) if so, what are the recommen-
dations made therein and what deci-
sion Government have taken there-
on?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHR1I BHANU
PRATAP SNGH): (a) Four formal
meetings.

(b) No, Sir.

(c¢) Does not arise.

sl g Wl ATEY, 9% 99

SY g9 7 frur € ag wan & Sdifad

faFedreor & Su § Hafum § qe

+The question was actually asked
on the floor of the House by Shn
Yogendra Sharma.
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to Questions 10

F staifas fIEr &1 9w gmy
Ffa w4l TEIT F WA 7T 4T R T B
foT g7 #1 97 & guedl &) wfy wic
AT & fREIFT 7 I OF FarAq I
faw g Far Afewa & AT o= fao
R aw w1 F18 fofaa s ad for
AT T S Y Aifaw s fur ww
SET F g4 T gW AT AW qOAT T v

S FHET AGA FT AET F—HAE
g wALY, 3@ TEE ¥ frew qv
TE FOSUIT H TAER ¥ At
FE gL AR A ar 5 qaAd F g
aF g9 Al fIE T 3 1 a0 A
WAl ST FT AT I & TH HAT &L
oA g ?

SIEEUSIEECEICICEE BEETE N
FET a1 I awe 7 Sy wsfr iy g9
F FATF §C § 9 TN F ;R 4T G
g AR T F FiT IVE =FH T TG
F4 gy S o # ug Fyr 5
g g FT o9E € £ 37 Tt v
qTEl F IETT LA FT 3 o6 (40T ATHTT
g FIET AT wrfEr ) gw fami ¥
HI § AL HAT fR1TH q909 g¢ AR
fagr w1 oW g OF w3 Tt & man
g 3T FAEAT F AT TG &I AT AGY
g & a1 OF Wi wigne T «ar g Jifq
&1 T FIRTRFAT FT 1 {508 FY g7 FET
& 3SaHe ARTE) FT ATATT TG A 2
< gy foad g7 fage T F@a € 5
fargT 3 St T[T g S H GHS1 (44t
F S A4 ) gE R TR F
aaifas gfra ®1 18 X WAT =Ty
9ET | g4 & AEEA H gW 9 § 3@
3 5 soargg i qdF A gu)

Y oig TAT: A1 BN WEY 3
fif 38 & A1 § T AAAI WAl WRIET
#1$ TH 39 WA T qAA TG FANE
o FHET FY Irgi gAT § I FALF



